ont>
12.53hrs.
Re: Order issued to all Central Schools to observe Christmas
holidays in the month of January.

Title : Decision of the Central Government to allow the Central Government Schools to have Christmas Holdiays in
January.

SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): The Human Resource Development Minister recently issued
an order saying that the Christmas holidays must be observed in the month of January and not in December. This
order was issued recently. Are we living in a fool's paradise or are we living in a devil's paradise? We are asked to
celebrate Christmas holidays in the month of January whereas Christmas is celebrated on 25 of December every
year throughout the world. The Human Resource Development Minister issued an order to all Central Schools in
the country directing them not to give any holidays during Christmas, but they should be given only in the month of
January. ...(Interruptions) This has created a very serious situation. It is a discrimination against a minority
community and it is a discrimination against world faith and Christianity. The Minister has given a direction not to
observe any holidays in the month of December and that the schools can observe the holidays in the month of
January. This order should be withdrawn. It is a very serious matter and the Government should withdraw this order
without any further delay.

HRIM.O.H. FAROOK (PONDICHERRY): We associate with him.
...(Interruptions)

MR. SPEAKER: | will associate your names with what he has stated. | give the floor to Shri Ram Vilas Paswan.
Your names will be associated.

...(Interruptions)

HRIA.C. JOS (TRICHUR): We agree with him. The Parliamentary Affairs Minister is here. It is a very serious matter
and an immediate decision, in this context, is necessary because today is 22"

HRI K. MURALEEDHARAN (CALICUT): Sir, why did they give the directions to all Central Schools and changed the
holidays from December to January? It is a very serious issue.

SHRIAC. JOS : Today is 22" December and the orders have to be issued immediately. May | ask Madam
Sushma Swaraj to respond?

MR. SPEAKER: Madam Sushma Swaraj has taken note of the issue.
SHRIA.C. JOS : It is a very wrong decision....(Interruptions)
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SHRI K. MURALEEDHARAN : Why has the Central Government issued an order changing the holidays from
December to January?

SHRIA.C. JOS : Sir, the hon. Parliamentary Affairs Minister is here. Today is 22nd December and, that is why, we
are urging the Government to issue orders within three days.

MR. SPEAKER: She is reacting.
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MR. SPEAKER: Ram Vilasiji, please sit down. Hon. Minister of Parliamentary Affairs wants to introduce a Bill. If the
House agrees, the Minister will introduce it.

SEVERAL HON. MEMBERS: Agreed.



MR. SPEAKER: Item No. 22 of the List of Business — Shri Santosh Kumar Gangwar.



